
c e n t r a l  ADWIMISTRATI\/E t r i b u n a l , JABALPUR BENCH, 3ABALPUR

Original Application No. 268 of 2003

Jabalpur, this  the 27th October, 2004

Hon*ble l»lr. M .P .Singh ,  Vice Chairman 
Hon'ble Mr. Madan Mohan, Judicial Member

1

Acchelal Jharia 

S/o Nanhelal Jharia 

Aged about 58 years,
6 1 , P a r t y ( C .C . )
Survey of India 

Uijay Nagar, Jabalpur 
R/o Qr .No .Type-IIl /151 ,

Survey of India Colony
Uijay Nagar, Jabalpur APPLICANT

(By Advocate - Shri S .Paul)

VERSUS

1. Union of India, 
through its Secretary

Ministry of Science and Technology 

New Delhi.

2 .  The Surveyor General of India 
Hathiuarkala Estate,
Dehacadun.

3. The Dirctor,
Central Circle 

Survey of India
Vijay Nagar, Survey Colony 
Jabalpur*

(By Advocate - Shri P.Shankaran)

O R D E R  (ORAL)

By M .P .S ingh ,  Vice Chairman -

M .A «N o * 1 3 0 2 /2 0 0 4  has been  f i l e d  by the le a rn e d

counsel fo r  the ap p lican t  for  in c o r p o r a t in g  c e r t a in

amendments *

2 ,  The a p p lic a n t  i n  tlois OA  has claim ed  prom otion

w it h  r e t ro s p e c t iv e  e f f e c t  p a r t ic u la r ly  v^ith r e fe re n c e  to 

h is  ju n io r s  and contem poraries* A ll  the b e n e f i t s  w hich  

accrue to the a p p lic a n t  depends on h is  c o n firm atio n  from 

a t e t r o s p e c t iv e  d a te  along w it h  h is  ju n io r s  and 

c o n tem p o raries . Th is  0 *A *  i s ,t h e r e f o r e ,  d is p o s e d  o f  

w it h  a l i b e r t y  to the a p p lia a n t  to f i l e  a f r e s h  OA 

r a i s i n g  a ll  the a v a ila b le  g r ie v a n c e s  in c lu d in g  r e la t in g  

to h is  c o n firm atio n  from r e t ro s p e c t iv e  e f f e c t  and other 

c o n s e q u e n t s ^  b e n e f i t s .  No c o s ts i  ^

(M a d a n ^ D h a n )  (M #P *S in g h )

J u d ic ia l  Member V ic e  chairman


